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Orde.13.06 .05 

Heard Mr. A. Swain, Ld. Counsel appearing for 

the Applicant and Mr. R.N. Mishra, Ld. Id1. Stan3ing 

ounsel'n whome a copy of this 8riginal Appiicaon 

has already been served. 

In course of hearing of this case1  Mr. Swain, 

Ld, Counsel for the applicant,has filed a memoranthm) 

seeking permission to withdraw this Original Applicati. 

n, 	Having heard the Counsels for both the parties, 

the prayer  to withdraw this Original Application 

of 502/05 is hereby granted. 

This Original App1icatin is accordingly. 

disposed of being withdrawn.. 
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Send copies of this 0 er to Respondents,, 

along with copies of O..A and free copies be 

handed over to the Counsels for both the parties. 
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